Y

| TEM No. 46 Court No. 4 SECTI ON X'V
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CC 8986
Petition(s) for Special Leave to Appeal (Cvil)....... /2002

(From the judgenent and order dated 05/12/2001 in CW 5869/01
of The HI GH COURT OF DELH AT N. DELH)
UNION OF | NDI A & ORS. Petitioner (s)
VERSUS
NARENDER SI NGH Respondent (s)
( for c/delay in filing/refiling SLP and office report and with I.A 3
appln. for permssion to file addl. docunents.)

Date : 24/02/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE M B. SHAH
HON BLE MR JUSTI CE ARUN KUMAR

For Petitioner (s)
M. P.P. Ml hotra, Sr. Adv.,
M . Hemant Shar ma, Adv. ,
M.D.S. Mhra, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ e e e I e J
SP2
Del ay condoned.
Leave granted.
SP1
(Vijay Kumar Sharma) (Janki Bhati a)

AR cum PS to Hon’ bl e Judge Court Master



